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(c) The question of providiDII fiDID-
cial relief to tho bereaved family Is under 
active coDsideration. 

DeYeloPmeDt of Backward Areal 

. 3352. SHRI A. D1PA: Will tbo 
PRIME MINISTER be pleased to stato : 

(a) wbetber it is a fact tbat I Dumber 
of scbemes for development of backward 
areas In various part. of tbe countrY bave 
been received from various State Govern-
mentl; 

(b) if so, the number and nature of 
schemes received from State Government., 
state-wise, durinll tbe last tbree years : 

(c) tbe Iction taken by tbe Central 
Government of eacb schemo : 

(d) tbe amount provided for each 
scbeme and the amount spent so far durinl 
tbo above period : and 

(e) tbe pm;ent polition of tbe various 
schemes ? 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
HOME AFFAIRS AND MINISTER OF 
PLANNING (SHRIMATI INDIRA 
GANDHI) : (a) and (b). Scbemea for 
development of backward areas in varioUi 
StalOl now form an intolral part of tbe 
State Plans and it is not therefore neces-
aarY for the State Governments to •• nd 
sucb acbemes to tbe PIlDniDi Commiasion. 

(c) to (e). Tbe State Governments 
have been asked by tho Pllnninll Commls-
slOD to furnisb· information atiout tbe 
.chemea prepared and allocationl made 10 
that ProFess of development could be 
watcbod. 

5ettlDl up of Defe!opmeat Caaadl 
far Nortil B8Iar 

3353. 8HRI K. N. TEWARl: Will 
tho PRIME MINISIER be pleased to 
state I 

<a) whether GovernmeDt are aware 
tbat tho Bihar Oovemment has not set up 

tbe onelopmcDt Council for North Bihar 
Ind there Is Ifoat resentment apinst this 
dolay Imonlst tbe reople of Nortb Bihar: 

(b) wbether it is also a fact tbat leader. 
of III parties/Groups of North Bihar 
submitted a repreaentation to the Prime 
MiDlster: IDd 

(c) If 10, the action tlken by tbe 
Central Government in tbe mattel ? 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
HOME AFFAIRS AND MINISTER OF 
PLANNING (SHRIMATI INDIRA 
GANDHI) : (a) Relional development is 
tho responsibility of the State Govern-
meDts. So far the Government of Bihar 
bas DOt found it necessary to appoint I 
separate Council for Nortb Bihar. The 
State Goverment, bowever, is aware of tbe 
Deed for accelerated development of this 
region. Tbe latest position is beinl as_ 
certaiDed from the State Government. 

(b) and (c). Yel, Sir. Tbe State 
Government bas been advised to live 
special attention to tbe backward areas aDd 
for tbe formulation of intelrated planl for 
accelerated development. 

AthertJ.mnt lor the POit of 
Dlnetor. C. S. I. R. 

3354. SHRI TENNET! VISWANA-
THAM: Will the PRIME MINISTER be 
pleased to refer to tbe reply liven to Un-
starred Question No. 1761 on tho 23rd 
Decembar, 1\164, ItatinB that the post of 
Director was widely publicised/Advertised/ 
notified, and Itlte : 

(a) what are the journall, peri(ldicals or 
papers in wbicb sucb publicity was livOD 
statiDI tbe date of tho issuo : 

(b) wbether the journals In wbicb tbe 
publicity was liVeD will be placed on the 
Table; 

(c) if DO such wide publicity was liven. 
whetber the Prime MinIster will take action 
qaiDSt tbole responlible for rramilll' an 
aDS,"r wblch was not correct : 




